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Written Answers
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Naxalitest Hide-outs in Madhya Pradesh
Jungles

*772. SHRI BAL RAJ MADHOK :
SHRI D. C. SHARMA :
SHRI BENI SHANKER

SHARMA :

Will the Minister of HOME AFFAIRS
be pleased to state :

(a) whether Naxalites have built their
hide-outs in jungles in Mudhya Pradesh;

(b) whether posters containing pro-
Peking slogans written in Hindi and Telugu
in red-ink were found on the walls in diffe-
rent areas of Jagdalpur in Madhya Pradesh
in December, 1968; and

(c) if so, the action taken by Govern-
ment in the matter ?
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THE MINISTER OF HOME AFFAIRS

(SHRI Y. B. CHAVAN) : (a) The State
Government have no such information.

(b) Some posters containing pro-Peking
slogans were found pasted in December,
1968 in Jagdalpur town.

(¢) Two persons werc arrested under
the preventive provisions of the Code of
Criminal procedure.

Propagation of Religion by Foreign Nationals

*773. SHRI BABURAO PATEL
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether foreign nationals living in
our country can lawfully take full advan-
tage in our country of ‘‘the right freely
to profess, practise and propagate religion™
enjoyed by the Indian nationals under
Article 25 (1) of the Constitution of India;

(b) if not, specific reasous why 6420
Christian Missionaries. who ar= not Indian
nationals, arc allowed to frcely propagate
their religion and in doing so abuse in very
vile terms Hinduism, which is the ancient

religion of the majority of 420 million
people;
(c) whether Government propose to

take some steps to stop the unlawful use
of Article 25 (1) by foreign individuals; and

(d) if not, the reasons therefor ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) The
Government have been advised that the
rights conferred by article 25, subject to the
restrictions contained therein, apply equally
to citizens and foreigners.

(b) to (d) . Do not arisc.

Writing of Biography of Khan Abdal
Gaffar Khan

*774. S!IRI SAMAR GUHA : Will
the Minister of EDUCATION AND
YQUTH SERVICES be pleased (0 state :

(a) whether Government consider Khan





